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LOK SABHA

December® 17, 1971/ Agrahayana
26, 1893  (Saka)

Friday,

Thee Lok Sabha met at Ten of the Clock
[MR. SPEAKER in the Chair]

RE : STATEMENT BY PRIME
MINISTER

MR. SPEAKER : The Prime Minister
will make a statement at 12.30.

st maw fagrt awadt (wrfaaz) o sewa
T[T, 9 A5 ATE A9 A1 AT A0 ANF H AGY
=T W 2 A7 @1 AEF ¥ 459 & aFT g
=rfzr 1 A7 T g3 faw vwave A faa
2| FHAITARIFAFT ARLH AT TGl AT M50
9 & g¢ ¥ fqong # ey oo

AW AT . AT FT FAT AAAA g7

ot sea fagrdt et g T g i
U W ¥aA a8l & a1 79 a4 YAl &9 4§
21T arfed | T § qfwwe w8 wee 2Ea A
FHATET A 19 41 ag F°hed A1 AT al 41

wfears 90 . . .
AN HERA AT HAT 17 T E L L,
(smamm=) . . .

it 3= fagrt awmadt © F=7 ww FEEa
fr d w2 1 e oET T & S AR A
et wm o gfes STsmAnr 27,
(wmaam). . A A wgaa g1 7 98
T i s S M s i
wur &= 37 faow & a1t # Az #) faam
gd . . .

-
2

MR. SPEAKER :
this.

1 do not agree with

10.01 hrs.

PAPERS LAID ON THE TABLE

CORRECTION TO REPLY, CENTRAL
EXCISE (SEVENTEENTH AMENDMENT) RULES,
NOTIFICATIONS, ETC.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH) 1 beg to lay on the Table—

(1) A statement correcting the reply
given on the 4th June, 1971 to U nslarr -
ed Question No. 1352 by Sarnvashri
Jagannathrao Joshi and Hukam Chand
Kachwai regarding Indian Coins seized
from a firm in Kasganj (U.P.) together
with a statement giving reasons for
delay in correcting the reply.

(i) Statement

Part (a) of Unstarred Question No.
1352 tabled in the Lok Sabha on 4-6-1971
by the Hon’ble Sarvashri Jagannathrao
Joshi and Hukam Chand Kachwai sought
information on  whether Indian coins
weighing about 10 maunds and equipment
which is used for melting them, were seized
in a raid carried out on a firm in Kasganj,
in Uttar Pradesh in the fortnight of May,
1971. The answer given to this part of the
question was that “The U.P. Police made a
raid on 2-5-1971 at the firm of one Lakhpat
Rai of Kasganj andse ze bout 1000 Kg-
of 2P and 5P coins along with certain melting
equipments.” The U.P. Government have
since advised that the figure of 1000 Keg.
reported earlier may be corrected as 152
Kg. The mistake had occurred on account
of some fault in the transmission of the



